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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE

3 Sh. Harvinder
Phore
EC:94163271

Sh. Ana Kumar
EC;89938529

Sh. PaImod Kr.
Gautam
EC: 60951505

Ms. Mohini
EC:46387764

Thapa

EC: 57944684
Ms. Ritu Satija
EC:25606459

EC;6190593 1

Sh. Ajay Kr. Dubey

EC: 59731717
Sh. Shailendra Kr.

Vashisth
EC: 25542382

EC: 86244451

ORDER

From

Aggarwal, ASJ-06, POCSO,
South-East, Saket Courts. New
Delhi

Delhi

KKD, Delhi

South-West, Dwarka Courts.
Delhi

Moksha Bains, MM (NI Act) -

05, South-East Saket Courts.
New Delhi
JA/Reader in the Court earlier

presided over by Sh. Chander
Mohan, the then AS J-07 South,
Saket Courts, New Delhi (since

ahalistled

JA in Copying Agency, NDD,
PHC, New Delhi

Rakesh Kr. Singh, AS J-05)
South, Saket Courts, New Delhi

Shahdara, KKD Courts, Delhi

Patiala House Courts, New Delhi

Ashutosh Kumar, PO-MACT-
01, Central, THC, Dead

Kamini Lau, District Judge
(Commercial Court)-02, Central)
THC, Delhi

Sh, Ashutosh Kumar. PO-
MACT-01, Central, THC, Delhi

JA/AHmad in the Court of Dr.
Kamini Lau, Disuict Judge
(Commercial Court)-02, Central

THC, Delhi
JJA/Asst. Ahlmad in the Court
of Sh. Ashutosh Kumar, PO-
MACT-01, Central, THC) Delhi

JJA/Asst. Ahlmad in the Court
of Dr. Kamini Lau, District

Judge (Commercial- Court)-029
Central, THC, Delhi

DELHIIS):

I

To

Delhi

Ahlmad in the Court of Ms. Anu
Aggarwal, ASJ-06, POCSO,
South-East, $aket Courts. New
Delhi

(South-West), Dwarka Courts,
Delhi

(East), KKD, Delhi

S JA in Copying Agency, NDD,
Patiala House Courts, New Delhi

Moksha Bains, MM (NI Act) -05,
South-East, Saket Courts, New

Delhi

Rakesh Kr. Singh, AS J-05, South,

Saket Courts, New Delhi

New Delhi

New Delhi

Shahdara, KKD Courts, Delhi

Reader in the Court of Dr. Kalnini
Lau, District Judge (Commercial
Court)-02, Central, THC, Delhi

1

Ashutosh Kumar, PO-MACT-01.
Central, THC, Delhi

Ahlmad in the Court of Dr,

Kamini Lau, District Judge
(Commercial Court)-02, Centralp

THC, Delhi
1

Visvesh, MM-06 (NI Act),
Central, THC, Delhi

Asst. Ahlmad in the Court ofR

Kunini Lau, District Judge
(Commercial Court)-02, Central
THC, Delhi

Ashutosh Kumar, PO-MACT-01.
Central, THC, Delhi
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order-s whichever is earlier

S JA in Cop@g Agency, North-
West, Rohini Courts! Delhi

ranch I/C, Copying

Agency> Noah-West, Rohini
Courts, Delhi

18 -Sa

EC: 75277183

c

gIll:Fa;i):gTaY£Ti;:Ihl
e ;e Court of Sh'
Rajeev Bansal> District Judge
(Comm-Digital-04), South?
Saket Courts, New Delhi

I

e

averted capacity for a petit>d of _

one year fOWL the date ojissue oi
ord;r or HU further orders
whichever is earlier,

1 d of Sh. Rajeev

Bansal, District Judge (Comm-
DigItal_04)? south1 Saket Courts,
New Delhi

f Sh. Avhal
ShukJa1 MM-05, South, Saket
Courts, New Delhi
1, South-East,
Saket Courts9 New Delhi

19 e

EC: 88005145

mm
EC: 26104192

s

DSLSA, Delhi

(on diverted capacity)

e

EC: 96785780

S

East, Saket Courts, New Delh1

-htTwa7fai
EC : 27724739

I
Aviral Shukla, MM-053 South,
Saket Courts, New Delhi

le $1es to their swccessot Coutts

IJ i s t o f o fn c i a1 s A s a v i s 1( e a d e r s @rc ep/ o n e) JAh 1m ads & Ass teAhIm ads posted in these 04 CouN s ) who

are rcosT.qLTh===£TJT iB?;ig)T:;;:rh theabolished CoMdM's- SwUI KHiyu’ ASJ -07
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2. FurTher, the Competent Authorities in the foregoing Districts are requested to utilize these officials of
abolished Courts for Digitizatiqn and Weeding-Out work in their respective Districts till further orders
and send the Work Done Report thereof duly forwarded by their concerned Officer In-Charges to this
Office fortnightly.

3. AH the incumbents of the ibid abolished Courts are to hand over the charge of all the Court Records
in their possession (including the Hardware and other peripherals, if any) with them before commencing
their duties in Office Pool of their respective Districts forthwith except the Ahlmads in these 04 Courts

(who are to report in Office Pool, Admn.-11 (Hes) after 15 days of receipt of this order).

4. As per request dt. 28/02/2023 of the Ld. Pr.D&SJ, East, KKD, in furtherance of earlier order No.

13414-424/P&T/Admn.-II/IiQs/Delhi/2023 dated 10/02/2023, Ms. Rubi Kumari, JJA & Ms. Hemlata,
JJA are again directed to report in Copying Agency, East, Kia) and assist the staff posted therein till
25/03/2023 or all further orders whichever is earlier.

5. As per requests dt. 01/03/2023 of Sh. Harish Kumar, Judge Family Court, PHC, New Delhi & Sh.
Harish Dudani, Principal Judge, Family Court, PHC, New Delhi, tenure of posting on diverted capacitY
in respect of both Sh. Yoginder Kumar, JJA W.C.: 16372525) & Ms. MamMa Tanwar, JJA (E.C.:
53310524) in the establishment of Family Courts, Delhi is hereby extended for a further 'period of 01
year or till further orders whichever is earlier, from the date of issue of this order.

Non-compliance of the order or proceeding on leave immediately will be deemed as deliberate6

insubordination and disciplinary proceedings shall be initiated against the deliTquent/s, as per rules•
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Copy forwarded for information and necessary action to:

a'flq9?, .
(Girish Kathpalia)

Principal District & Sessions Judge (HQs)
Tis HazariCourts? Delh

Dated, Delhi theP&T/Admn-II/HQs/Delhi/2023

The Ld. Principal District & Sessions Judges concerned Delhi/New Delhi.
The Ld. Principal Judge, Family Courts (HQs) Dwarka Courts, Delhi.
The Ld. Member Secretary, DSLSA, RACC, Delhi.
The Personal Office of the undersigned.
The DDOs, Accounts Branches concerned.
The Dealing Assistants, Personal File, Leave & LAYERS Seat9 Central2 THCI
Delhi for further necessary action/updation as per rules.
The Dealing Assistants, ACR Cell (HQs), Delhi for maintaining/updating the

record regarding posting detaHs of the o$icial concerned for the purpose of
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6.
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dealing Asst., Website Committee, THC.8

order 6n the 'Empjoyees Corner’ (on Website
with the direction to upload the

9. The officials concerned for immediate compliance.

rdge (HQs)3
De

Prindipal District & Sessi
Tis HazariCourt:


